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slon of fishing In Indla with particular
reference to mechanisation?

Dr. P, S. Deshmukh: We are tack-
ling thls question of mechanising our
fishcries department very serlously and
we are going to get a number of
engings that will be fitted on the ordi-
nary boats. There will also be traw-
lers which wil) be used for deep sea
fishing.

Shrl A. M. Thomas: From which
part of India is dry fish Jargely ex-
ported?

Dr. P. S. Deshmukh: I am afraid I
have not got the information.

Mr. Deputy-Speaker: The hon. Mem-
ber knows that it is from Malabar.

Sardar Hukam Singh: What amount
out of ‘Grow More Food funds was
spent for the expansion of fishing?

Dr. P. S. Deshmukh: [ have not got
the figures.

MURLIGANS-DAURAM MADHREPORA
Raniway Ilans .

*11%73. Shri L. N. Mishra: <{a) Wil
the Minister of Raflways be pleased to
state whether the construction of a
Railway line from Murliganj to Dauram
Madhepura in North Eastern Railway
of Bihar has been taken up?

(b) It the answer to part (a) above
be in t,he affirmative, the progress made
80 far?

(c) When Is the sald line exXpected
t., be ready for traffic?

The Deputy Miunister of Rallwaya and
Transport (Shri Alagesan): (a) The
reply Is in the affirmative.

(b) Regardlng the progress of the
work, earthwork for the embankment
for 625 miles from Dauram Madhe-
pc\’u’a to Budhamghat has been complet-
ed.

(c) It is expected that the work will
lg: completed towards the end of 1953-

Shri L. N. Mishra: Is {t a fact that
of late the construction work has been
held up”?

Shrl Alagesan: The work is going on
1»nd la belng done by the Public Works

Department of the Blhar Goverpginent.

As soon as they get hold of more land
they will continue the work.

Shri L. N. Mishra: Is it a fact that
even acquisition of land at certain
places has not been made as yet?

Sbri Alegesan: The Chief Englneer
has told us that he will be able to get
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more land In the future and he wil) be
able to proceed with the work.

VOCATIONAL TRAINING CENTRE,
BANARAS

*1175. Shri Rup Narain: Will the
Minister of 1.abour be pleased to stste:

(a) what Is the total number of
trainees In the Vocational Training
Centre in Banaras Hindu University;

(b) whether seats are reserved for
the Scheduled Caste candidates 1n this
Training Centre;

(c) what are the r.umber of tralnees
belonging to the Scheduled Caste com-
ml:inlty in the above Training Centre:
an

(d) whether these trainees are given
any kind of stipend, if so, what is the
total number of stipends and the
amount per month given to the
trainees?

The Deduty Minister of I.abour (Shrl
Abid All): (a) There were 303 trainees
receliving technical tralning in the
Trainlng Centre at the Engineering
College, Bemnares Hindu University at
the end of October, 1952. G

(b) Yes: 12§ per cent. of the seats
have been reserved for the Scheduled
Caste candidates.

(c) 186,

(d) 12 Scheduled Caste tralnees
recelve stipend at the rate of Rs. 25
per month per trainee.

Shri Ruop Narsla: May I know
whether the certificates given to
these trainees have been recognised by
the Central Government or the State
Governments?

Shrl Abid@ All: Some Governments
have recognised.

B8hrl Bheekha Bhak May I know it
any seats are reserved for Scheduled
Tribes?

Shri Abid Ali:

1bes.
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Not for Scheduled

Shri Sanganna: May I know why
no seats have been reserved for
Scheduled Tribes?
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Bbri AbMA Al: I require notice. of
that question.

Shri Raop Narain: May I know, Hir,
whether the Central Government has
taken any responsibility for the em-
ployment of theae trainees?

shri Abid All: We try to get them
employment; but we bave not given
&ny undertaking.
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LABOUR WELFARE ORGANISATION

*1371. Pandit M. B. Bhargava: WIil
the Minister of Rallways be pleased to
state:

(a) whether the Labour * Welfare
Organisatlon as it exists at present on
dhYferent Rajlways is under the Ad-
ministrative control of the various
General Managers or the Departments
concerned;

(b) whether it is a fact that_the
Labour Ministry, Central Government,
sometime back had proposed that this
organisation should function directly
under [ts control and not under the Ad-
ministrative control of the respective
Railways: and

(c) if so, what has happened to the
proposal?

The Deputy Mipiater ef Rall-
ways and Transport (Shri Alagesaun):
(a) The Labour Welfare Organisation
or the Personne! Organlsation as It
exists at present on different Rall-
wayg is partly directly under the
control of the General Managers,
while In the case of others as ¢g. in
workshops, the Employment Officers
are under the control of the Depart-
ment concerned.

(b) No. We are not aware of any
such proposal.

{c) Does not arise,

Pandit M. B. Bbargava: May 1
know what are the duties gnd func-
tions of these officers?

Shrj Alsgesan: These officers are In
the Personnel Organisation of the
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railways They look after the pro-
motion. transfer, fixation of pay,

grant of leave, provision of educa-
tional facllitles. etc. These are the
functions and dutles of the officers.

Sbrt Sinkssaa Singh: May I know,
Sir, whether there is any Gazetted
welfare officer in North East rallway?

Shrl Alageaan: We have 249 posts.
Of them two or three are Gazetted.

TeA INDUSTRY

*1178. Shrimatl Jayashrl: . Will the
Minister of Lubour be pleased to state:

(a) whether it is a fact that tea In-
dustry has to shoulder the responsi-
billty of feeding its labour; and

(b) whether any other indusirles
have been asked to shoulder simllar
responsibility of feeding their labour?

The Deputf Minister of Laboaw
(Sbel Abld All): (a) in Asnam, West
Bengal and Mysore, tea estates sup_
ply toodgrains to labourers at conces-
slonal rates. This practice has been
In vogue since long. in Madras ani
Travancore-Cochin. exceot where
statutory rationing i1s in force estates
act as ration shops and supplv foad-
grains at cost price.

(b} In collieries also
supply foodgralns at
rates to workers,

Shrimatl Jayashrl: May [ know
whether it Is & fact that some of the
owners of tea gardens have made re-
presentstions that they are finding it
difficult to shoulder this responsibili-
ty?

Shrt Abid All: Yes. Sir: several re-
presentations have been received.

Shri Venkataraman: May I know
whether it is a fact that the Aszam
Tea Gardens undertook to give
rations to their labour at concessional
rates even at the time of recruitment?

Shrl Abld AM: Yes, it (s a fact.

Shrl Venkataramaa: in view of
such undertaklng. do Government
propose to consfder their request that
feeding their labour should be takers
away from their responsibility?

Shri Abld AIf: No. Government do
not propose to take away or curtall
the concession to the workers. This
matter has been placed (n the agenda
{or the tripartite conference which
wiit take place on the 19th and 20th
of this month where the labour re-
presentatives will aleo be present,
and their views will be ascertewnsl.

employers
concessional





